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ITEM NO.7 Court 4 (video Conferencing) SECTION XVI-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Transfer Petition(s)(Civil) No(s). 997-1000/2021

UNION OF INDIA & ANR. Petitioner(s)
VERSUS

FOUNDATION FOR INDEPENDENT JOURNALISM & ORS.ETC. Respondent(s)

(FOR ADMISSION and I.R. and IA No.63369/2021-EX-PARTE STAY and IA
No.63370/2021-EXEMPTION FROM FILING O.T. )

Date : 09-07-2021 These petitions were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE A.M. KHANWILKAR
HON'BLE MR. JUSTICE SANJIV KHANNA

For Petitioner(s) Mr. Tushar Mehta, SG
Mr. K.M. Nataraj, ASG
Mr. Rajat Nair, Adv.
Mr. Kanu Agarwal, Adv.
Mr. Divyansh H. Rathi, Adv.
Mr. Amit Sharma B., Adv.
Mr. Amrish Kumar, AOR

For Respondent(s) Mr. Arvind Datar, Sr. Adv.
Mr. Santhosh Mathew, Adv.
Ms. Liz Mathew, AOR
Ms. Vrinda Bhandari, Adv.
Mr. Abhinav Sekhri, Adv.
Ms. Sanjana Srikumar, Adv.
Mr. Tanmay Singh, Adv.
Mr. Krishnesh Bapat, Adv.
Mr. Navneet R., Adv.
Ms. Sonali Jain, Adv.

Mr. C.U. Singh, Sr. Adv.
Mr. Varun Mathew, Adv.
Mr. Amjid Maqgbool, Adv.
Ms. Astha Sharma, Adv.

UPON hearing the counsel the Court made the following
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Reason =1 Learned Solicitor General, Mr. Tushar Mehta,

submits that another Transfer Petition (C) Diary



2

No(s).14779 of 2021 is pending.

Let these matters and Transfer Petition (C)
Diary No(s).14779 of 2021 also be listed along with
Special Leave Petition (C) No0.10937 of 2019 before
appropriate Bench on 16" July, 2021.

Registry to place the papers related to the
matters before Hon’ble the Chief Justice of India

for taking appropriate directions.

(NEETU KHAJURIA) (VIDYA NEGI)
COURT MASTER COURT MASTER
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